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 PAPERS  LAID  ON  THE  TABLE

 Title:  Papers  laid  on  the  Table  by  members/Ministers.

 श्रम  और  रोज़गार मंत्री  (श्री  शीश  राम  ओला)  :  अध्यक्ष  महोदय,  मैं  निम्नलिखित  पत्र  सभा  पटल  पर  प्रस्तुत  करता  हूं  :-

 (Placed  in  Library.  See  No.  LT  112/04)

 THE  MINISTER  OF  WATER  RESOURCES  (SHRI  PRIYARANJAN  DASMUNS)):  |  beg  to  lay  on  the  Table

 (1)(i)  Acopy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the
 Brahmaputra  Board,  Guwahati,  for  the  year  2002-2003,
 alongwith  Audited  Accounts.

 (ii)  Statement  regarding  Review  (Hindi  and  English  versions)  by  the
 Government  of  the  working  of  the  Brahmaputra  Board,
 Guwahati,  for  the  year  2002-2003.

 (2)  Statement  (Hindi  and  English  versions)  showing  reasons  for
 delay  in  laying  the  papers  mentioned  at  (1)  above.

 (Placed  in  Library.  See  No.  LT  113/04)

 (3)(i)  Acopy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the
 National  Institute  of  Hydrology,  Roorkee,  for  the  year  2002-
 2003,  alongwith  Audited  Accounts.

 (ii)  Statement  regarding  Review  (Hindi  and  English  versions)  by  the
 Government  of  the  working  of  the  National  Institute  of
 Hydrology,  Roorkee,  for  the  year  2002-2003.

 (4)  Statement  (Hindi  and  English  versions)  showing  reasons  for
 delay  in  laying  the  papers  mentioned  at  (3)  above.

 (Placed  in  Library.  See  No.  LT  114/04)

 THE  MINISTER  OF  STATE  OF  THE  MINISTRY  OF  TOURISM  (SHRIMATI  RENUKA  CHOWDHURY):  |  beg  to  lay
 on  the  Table-

 (1)  |  Acopy  each  of  the  following  papers  (Hindi  and  English  versions)
 under  sub-section  (1)  of  section  619  A  of  the  Companies  Act,
 1956:-

 (a)  (i)  Review  by  the  Government  of  the  working  of  the
 Ranchi  Ashok,  Bihar  Hotel  Corporation  Limited,  for
 the  year  2001-2002.

 (ii)  |  Annual  Report  of  the  Ranchi  Ashok,  Bihar  Hotel
 Corporation  Limited,  for  the  year  2001-2002,
 alongwith  Audited  Accounts  and  comments  of  the
 Comptroller  and  Auditor  General  thereon.

 (Placed  in  Library.  See  No.  LT  115/04)

 (0)  (i)  Review  by  the  Government  of  the  working  of  the
 Punjab  Ashok  Hotel  Company  Limited,  Chandigarh,
 for  the  year  2001-2002.



 (ii)

 (ii)

 Annual  Report  of  the  Punjab  Ashok  Hotel  Company
 Limited,  Chandigarh,  for  the  year  2001-2002,
 alongwith  Audited  Accounts  and  comments  of  the
 Comptroller  and  Auditor  General  thereon.

 (Placed  in  Library.  See  No.  LT  116/04)

 Review  by  the  Government  of  the  working  of  the
 Pondicherry  Ashok  Hotel  Corporation  Limited,
 Pondicherry,  for  the  year  2002-2003.

 Annual  Report  of  the  Pondicherry  Ashok  Hotel
 Corporation  Limited,  Pondicherry,  for  the  year  2002-
 2003,  alongwith  Audited  Accounts  and  comments  of  the
 Comptroller  and  Auditor  General  thereon.

 (Placed  in  Library.  See  No.  LT  117/04)

 Review  by  the  Government  of  the  working  of  the  Utkal
 Ashok  Hotel  Corporation  Limited,  Puri,  for  the  year
 2002-2003.

 Annual  Report  of  the  Utkal  Ashok  Hotel  Corporation
 Limited,  Puri,  for  the  year  2002-2003,  alongwith  Audited
 Accounts  and  comments  of  the  Comptroller  and  Auditor
 General  thereon.

 (Placed  in  Library.  See  No.  LT  118/04)

 Review  by  the  Government  of  the  working  of  the  Assam
 Ashok  Hotel  Corporation  Limited,  Guwahati,  for  the  year
 2002-2003.

 Annual  Report  of  the  Assam  Ashok  Hotel  Corporation
 Limited,  Guwahati,  for  the  year  2002-2003,  alongwith
 Audited  Accounts  and  comments  of  the  Comptroller  and
 Auditor  General  thereon.

 (Placed  in  Library.  See  No.  LT  119/04)

 Review  by  the  Government  of  the  working  of  the  Donyi
 Polo  Ashok  Hotel  Corporation  Limited,  Itanagar,  for  the
 year  2002-2003.

 Annual  Report  of  the  Donyi  Polo  Ashok  Hotel
 Corporation  Limited,  Itanagar,  for  the  year  2002-2003,
 alongwith  Audited  Accounts  and  comments  of  the
 Comptroller  and  Auditor  General  thereon.

 (2)  |  Six  statements  (Hindi  and  English  versions)  showing  reasons  for
 delay  in  laying  the  papers  mentioned  at  (1)  above.

 (Placed  in  Library.  See  No.  LT  120/04)

 (3)  A  copy  of  the  Memorandum  of  Understanding  (Hindi  and  English  versions)  between  the  India  Tourism
 Development  Corporation  Limited  and  the  Ministry  of  Tourism  for  the  year  2004-2005.

 (Placed  in  Library.  See  No.  LT  121/04)

 oft  मंत्रालय  में  राज्य  मंत्री  तथा  उपभोक्ता  मामले,  खाद्य  और  सार्वजनिक  वितरण  मंत्रालय  में  राज्य  मंत्री  (श्री  कांतिलाल  भूरिया)  :  अध्यक्ष
 महोदय,  मैं  निम्नलिखित  पत्र  सभा  पटल  पर  प्रस्तुत  करता  हूं  :-

 (Placed  in  Library.  See  No.  LT  122-127/04)



 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  ENVIRONMENT  8  FORESTS  (SHRI  NAMO  NARAIN  MEENA):
 |  beg  to  lay  on  the  Table

 (1)(i)  Acopy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the
 Govind  Ballabh  Pant  Institute  of  Himalayan  Environment  and
 Development,  Kosi-Katarmal,  Almora,  for  the  year  2002-2003,
 alongwith  Audited  Accounts.

 (ii)  Acopy  of  the  Review  (Hindi  and  English  versions)  by  the
 Government  of  the  working  of  the  Govind  Ballabh  Pant  Institute
 of  Himalayan  Environment  and  Development,  Kosi-Katarmal,
 Almora,  for  the  year  2002-2003.

 (2)  Statement  (Hindi  and  English  versions)  showing  reasons  for
 delay  in  laying  the  papers  mentioned  at  (1)  above.

 (Placed  in  Library.  See  No.  LT  128/04)

 (3)(i)  Acopy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the
 Indian  Council  of  Forestry  Research  and  Education,  Dehra  Dun,
 for  the  year  2002-2003,  alongwith  Audited  Accounts.

 (ii)  Acopy  of  the  Review  (Hindi  and  English  versions)  by  the
 Government  of  the  working  of  the  Indian  Council  of  Forestry
 Research  and  Education,  Dehra  Dun,  for  the  year  2002-2003.

 (4)  Statement  (Hindi  and  English  versions)  showing  reasons  for
 delay  in  laying  the  papers  mentioned  at  (3)  above.

 (Placed  in  Library.  See  No.  LT  129/04)

 (5)(i)  |.  Acopy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the
 Indian  Plywood  Industries  Research  and  Training  Institute,
 Bangalore,  for  the  year  2002-2003,  alongwith  Audited  Accounts.

 (ii)  Acopy  of  the  Review  (Hindi  and  English  versions)  by  the
 Government  of  the  working  of  the  Indian  Plywood  Industries
 Research  and  Training  Institute,  Bangalore,  for  the  year  2002-
 2003.

 (6)  Statement  (Hindi  and  English  versions)  showing  reasons  for
 delay  in  laying  the  papers  mentioned  at  (5)  above.

 (Placed  in  Library.  See  No.  LT  130/04)

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  AGRICULTURE  AND  MINISTER  OF  STATE  IN  THE  MINISTRY
 OF  CONSUMER  AFFAIRS,  FOOD  &  PUBLIC  DISTRIBUTION  (Dr.  AKHILESH  PRASAD  SINGH):  |  beg  to  lay  on  the
 Table-

 1.  ।  copy  of  the  Memorandum  of  Understanding  (Hindi  and  English  versions)  between  the  Central
 Warehousing  Corporation  and  the  Department  of  Food  and  Public  Distribution,  Ministry  of  Consumer
 Affairs,  Food  and  Public  Distribution  for  the  year  2004-2005.

 (Placed  in  Library.  See  No.  131/04)

 (2)  ।  copy  of  the  Food  Corporations  (Amendment)  Rules,  2004  (Hindi  and  English
 versions)  published  in  Notification  No.  G.S.R.  342  (E)  in  Gazette  of  India  dated  the
 24!"  May,  2004  under  sub-section  (3)  of  section  44  of  the  Food  Corporations  Act,
 1964.

 (Placed  in  Library.  See  No.  LT  132/04)




